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1. Order dated 18.07.2024 passed by District 
Magistrate, Champawat for Imposing penalty 
on Respondent No 6 for misusing E-Ravanna. 
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Dated 20.08.2024          Adv Anjali Rajput 

         Panel Counsel for State of Uttarakhand 
Chamber no 136, M.C. Setalvad Block, 

Supreme Court of India  
New Delhi 110001 
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HT- 4463 /t-/2024-25 

9 HER-1048/VIl-A-1/2024-09(88)/2022 f# 18 dI, 2024 (BrAIA a) H0 VEI BRI 
3T 4 GNI 4 R-797/vIA-1/2024-09(88)/2022 fAT6 31.05.2024, förH�d utait 

i- 18 ydli. 2024 

31.05.2024 f Aufy a T (Operative Part) f4q 

33: 

yfafaf 

H-797 /VI-A-1/2024-09(88)/2022 feic 31.05-2024 d ya H-1048/VIl-A-1/2024- 09(88) / 
2022 feis 18 ylIÉ, 2024 vï Herq R, IYG0 Arueqeí ta GI I 

wofretfaorN, 

gofranftar, 

696


